
iicili ciz1l  11I1Lli11cp i1ciUi 

TELECOM REGULATORY AUTHORITY OF INDIA 
HIc1 fqk / Government of India TRAI 

   

 

No. R-1/7/(2)/2026-NSL-II 
Date: 05.11.2026 

To, 
The Secretary, 
Department of Telecommunications, 
Ministry of Communications, 
Sanchar Bhawan, 20, Ashoka Road, New Delhi — 110 001 

Subject: Recommendations on 'the Framework for Satellite Communication 
Network Provider Authorisation, and Assignment of Spectrum to Satellite 

Communication Network Providers'- reg. 

Department of Telecommunications (DOT), Ministry of Communications, 

Government of India conveyed to TRAI on 03.07.2025 that "the Go vernment proposes 

the introduction of a Satellite Communication Network (SCN) Author/sat/on under 

Section 3(1)(b) of the Telecommunications Act 2023" and requested TRAT to "provide 

terms and conditions for Satellite Communication Network (SCN) author/sat/on 

including provision of assignment of spectrum for both feeder link as well as user link 

under such authorization". 

2. In this regard, a consultation paper on 'the Framework for Satellite 

Communication Network Authorisation, and Assignment of Spectrum to Satellite 

Communication Network Providers' was released on 08.04.2026. In response, 

comments from 31 stakeholders and counter-comments from 12 stakeholders were 

received and uploaded on the TRAI website. An Open House Discussion (OHD) on 

the consultation paper was held on 02.07.2026 through virtual mode. 
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3. Based on the comments and counter-comments received from stakeholders 

and further analysis, TRAI has finalized Recommendations on the Framework for 

Satellite Communication Network Authorisation, and Assignment of 

Spectrum to Satellite Communication Network Providers. A copy of the 

recommendations is enclosed herewith. 

4. In keeping with the practice, a copy of this letter, along with the response, is 

being placed on the website of TRAI (www.trai.gov.in). 

Enclosure: As above 

(Pushpendra Kumar Singh) 

Secretary (Incharge), TRAI 

Tel: 20907748 / 20907749 

Email: secretary©trai.gov.in  
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